
 
  

94 
 

Annex II  
1. Reserve Fund u/s 29C of NHB Act, 1987 

[₹ in crore]  
Particulars  Current 

Year  
Previous 

Year  

Balance at the beginning of the year         

a) Statutory Reserve u/s 29C of the National Housing Bank Act, 1987     

b) Amount of special reserve u/s 36(1)(viii) of Income Tax Act, 1961 

taken into account for the purposes of Statutory Reserve under Section 

29C of the NHB Act, 1987      

    

c) Total      

Addition/ Appropriation/ Withdrawal during the year         

Add:       

a) Amount transferred u/s 29C of the NHB Act, 1987      

b) Amount of special reserve u/s 36(1)(viii) of Income Tax Act, 1961 

taken into account for the purposes of Statutory Reserve under Section 

29C of the NHB Act, 1987     

    

Less:      

a) Amount appropriated from the Statutory Reserve u/s 29C of the 

NHB Act, 1987     
    

b) Amount withdrawn from the special reserve u/s 36(1)(viii) of Income 

Tax Act, 1961 taken into account which has been taken into account 

for the purpose of provision u/s 29C of the NHB Act, 1987  

    

Balance at the end of the year         

a) Statutory Reserve u/s 29C of the National Housing Bank Act, 1987     

b) Amount of special reserve u/s 36(1)(viii) of Income Tax Act, 1961 

taken into account for the purposes of Statutory Reserve under Section 

29C of the NHB Act, 1987     

    

c) Total         
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2. Exposure to group companies engaged in real estate business (refer to 
paragraph 60 of these Directions)  

[₹ in crore]  
S.No.  Description  Amount (₹ in crore)  % of owned fund  

(i)  Exposure to any single entity in a group 
engaged in real estate business  

    

(ii)  Exposure to all entities in a group 
engaged in real estate business  

    

   


